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Scope of tourism in NE Region

*20. SHRI BISWAIIT DAIMARY: Will the Minister of TOURISM be pleased to
state:

{a) whether there 1s a scope for development of tourism in North Eastern

Region;

{b) 1if so, whether there is scarcity of road, communication, electricity, air
connectivity and accommodation for the convenience of tourists coming from other
parts of the country and abroad,

{c) whether the Ministry is making any policy for the solution of that problem

in consultation with related Ministries/Departments; and
{d) 1ifso, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM
(DR. MAHESH SHARMA): (a) The North-Eastern Region, with its magical and
stunning natural beauty, challenging rivers and mountain, brightly painted Buddhist
monasteries situated in serene natural environment, exotic flora and fauna, rare
orchids, indigenous sports, unique tribal culture, folk dance and music, intricately
woven tribal shawls and other handicrafts, offers the visitors a rare feast for eyes and
soul. The region offers invaluable resources for the development of eco-tourism,
religious tourism and adventure tourism. Each State in the region has its own unique
culture and handicrafts. The tourists attractions are scattered over the entire region
and are largely located in remote areas within highly fragile environment.

{b) The region’s inherent geographical disadvantages and isolation, limited
land connectivity, limited/short working season (due to long monsoon period) etc. are
the major challenges in achieving significant growth in the physical infrastructure of

the region.

{c)and (d) The development of tourist infrastructure and products is the primary
responsibility of the concerned State Governments/UT Administrations. However,
in order to realize the huge tourism potential of the country including North Eastern
Region and bridge the infrastructure gaps, the Ministry of Tourism has identified the

following theme based circuits, under its Swadesh Darshan Scheme:
(1) North East Circuit
(i) Buddhist Circuit

(111) Himalayan Circuit
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{(1v) Coastal Circuit
{(v) Krishna Circuit
{vi) Desert Circuit
(vit) Tribal Circuit
(vii1) Hco Circuit
(ix) Wildlife Circuit
{x) Rural Circuit
{(x1) Spiritual Circuit
(xi1) Ramayana Circuit

In order to beautify and improve the amenities and infrastructure at pilgrimage
centers, the destination of Kamakhya (Guwahati) has been identified under the
National Mission on Pilgrimage Rejuvenation and Spiritual Augmentation Drive
{(PRASAD) in the year 2014-15.

Some of the major infrastructural components admissible under both the schemes

are:

(1) Development/Upgradation of Passenger Terminals (Road, Rail, Water
Transport),

{(11) Improvement of Road connectivity leading to tourist sites/destinations;
(111) Use of clean energy sources [or street lighting;

{iv) Wayside amenities with emergency vehicle breakdown, repair and refuel

facilities;

{(v) External infrastructure such as water supply, sewerage, drainage, electricity
and Roads;

{v1) First Aid Centres;
(vil) Helipads, heliports, airstrips, ropeways;
(viil) Communication System, Mobile Services, Internet Connectivity, Wi-Fi etc.

The Ministry also earmarks at least 10% of 1its total annual allocation, though its

utilization has exceeded more than 10% in the past.



26 Written Answers to [RATYA SABHA] Starred Questions

For dealing with the Inter - Ministerial issues regarding the NER, the Ministry
of Tourism is in continuous touch with the other concerned administrative Central
Ministries for ensuring better connectivity at various tourist destinations and up-
gradation of facilities for tourists.

Change in regulatory norms for foreign investors

21, SHRIAVINASH RAT KHANNA: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

(a) whether the Prime Minister during his recent visit to Germany has told
German businessmen and industrialists not to go by old perceptions but to come to

India and feel the change in the regulatory environment;

{b) 1if so, the details of the rules and regulations on foreign investors likely to be

revised/modified;

{c) whether such revision/modification of rules and regulations will be
applicable for all foreign investors; and

{d) 1ifso, the details thereof?

THE MINISTER OF STATE COF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): {(a) During the recent visit
to Germany, Hon. Prime Minister apprised the German companies that the regulatory
regime in India is much more transparent, responsive and stable. Lots of efforts
have been made and are still underway to improve the Ease of Doing business n the
country. Steps have been taken to open up more to FDI in key areas like insurance,
construction, defence, railways and medical Devices. Procedures are being simplified
and digital technology is being used to eliminate multiple approvals. A predictable,

stable and competitive tax regime is being bult.

(b) FDI policy is reviewed on an ongoing basis, with a view to making it more
investor-friendly. Significant changes are made in the FDI policy regime, from time to

time, to ensure that India remains an increasingly attractive investment destination.

{c) and (d) As per the extant FDI policy, any non-resident entity can invest in
India, subject to the FDI Policy except in those sectors/activities which are prohibited.
However, a citizen of Bangladesh or an entity incorporated in Bangladesh can
invest only under the Government route. Further, a citizen of Pakistan or an entity
incorporated in Pakistan can invest, only under the Government route, in sectors/
activities other than defence, space and atomic energy and sectors/activities prohibited

for foreign investment.



